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Marketing of  formulation  by 
M/s. Glaxo 

1728. DR. JOSEPH LEON 
D'SOUZA: Will the Minister of 
PETROLEUM. CHEMICALS AND 
FERTILIZERS be pleased to 
state: 

(a) the names of the formula- 
tions being marketed by M/s. 
Glaxo without any industrial 
licence and without price appro- 
val, their production during the 
last three years of each formula- 
tion,, year-wise; 

(b) how M/s. Glaxo have justi- 
fied their manufacture and what 
is Government^ reaction thereto; 
and 

(c) what steps hava been taken 
by Government to take act on 
against M/s. Glaxo for such 
offences? 

THE MINISTER OF STATE 
IN THE MINISTRY OF PETRO- 
LEUM. CHEMICALS AND FER- 
TILIZERS       (SHRI       DALBIR 

SINGH): (a) The position with 
regard to the 12 items prima-facie 
found to be in production without 
valid industrial approvals and 25 
formulations claimed under the 
Registration Certificates, has been 
indicated in reply to part (b) of 
Rajya Sabha Unstarred Question 
No. 109 answered on 23-11-1931. 
Ihe production of thess items, as 
furnished by the Company, during 
the last three years is given in the 
attached statement. As regards 
items, if any, which are being 
marketed without price approvals 
the position is being checked up 
and the requisite information 
will be laid on the Table of the 
House. 

(b) Explanations given by the 
company in respect of the 12 for- 
mulations have been examined 
and further information called 
for, which is awaited. 

(c) The question of taking 
action would arise only after the 
violations are established con- 
clusively. 
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